200  Written Answers to [RAJYA SABHA] Unstarred Questions

Natural disasters

13758. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether various parts of country had been affected by natural disasters,

including heavy rains, cloud bursts, floods and cyclone during past few years;

(b) if so, the State-wise details of number of people killed, loss of livestock,
damages caused to crops, and private property/ infrastructure during each of last three

years and current year;
(¢) whether Central teams visited affected States;
(d) if so, the conclusions submitted by these teams; and

(e) the State-wise details of assistance sought by affected States along with
amount allocated/ released for carrying out relief works and paying compensation, efc. to

the affected people thereon?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJTIU): (a) and (b) The details of the losses due to natural disasters
reported by the State Governments/ Union Territories during the last three years and

current year are given in Statement-I (See below).

(c) to (e) The concerned State Governments undertake relief operations in the
wake of natural disasters from the State Disaster Response Fund (SDRF) already placed
at their disposal in accordance with items and norms approved by the Government of
India. When the available resources are inadequate in the State, an additional assistance
is extended from the National Disaster Response Fund (NDRF) by following the laid
down procedure, which includes an assessment based on the spot field visit of an
Inter-Ministerial Central Team. The financial assistance is towards relief and not for

compensation of loss.

State-wise details of the assistance sought, dates of the visits of the Central Teams
constituted by the Ministry of Home Affairs, status of teams’ reports and assistance

approved during the last three years, are given in Statement-1I (See below).

Details of allocation and releases from SDRF and NDRF during the last three years

and the current year are given in Statement-I11.

TOriginal notice of the question was received in Hindi.



Statement-1

State-wise details of damage due to Cyclonic storms/ heavy rains/ floods/ landslides/
earthquake etc. during the years 2011-12 to 2014-15

S1. State Year 2011-12 Year 2012-13 Year 2013-14 Year 2014-15 (as on 7.08.14)
No. Lives Cattle Houses Crops Lives Cattle Houses Crops Lives Cattle Houses Crops Lives Cattle Houses Crops
lost  lost (No.) area lost lost  (No.) area  lost lost (No.) area lost lost (No.) area
(No.) (No.) (in lakh (No.) (No.) (in lakh (No.) (No.) (in lakh (No.) (No.) (in lakh
ha.) ha.) ha.) ha.)
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18
1. Andhra Pradesh - - - - 61 1858 30973 8.37 60 2517 59639 13.12 - - - -
2. Arunachal Pradesh 47 929 2443 - 70 891 1819 0.1254 52 401 2316 2.20 - - 10 -
3. Assam 13 - 277 417 168 9921 531186 328 - - - 0013 2 - 23 0.146
4.  Bihar 37 - 1603 - 8 - 1713 0.08 231 6458 156986  4.00 - - - -
5. Chhattisgarh - - - - 5 65 - - - - - - - - - -
6.  Gujarat 53 175 4734 - 26 67 2676 - 186 274 407 - - - - -
7. Goa 1 - 134 negligible 1 2 34 - - - 139 0.04 - - 29 -
8. Haryana - - - - - - - - - - - - -
9.  Himachal Pradesh 51 2374 10838 156 29 127 2449 157 52 23648 5633 0.53 - - - -
10.  Jammu and Kashmir 19 - - - - - - - 30 74 72574 - - - - -
11.  Jharkhand - - - - - - - - - - - - - - - -
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18
12, Karnataka 84 51 419 - - - - - 86 286 11061  2.27 27 85 895 0.005
13.  Kerala 152 531 14222 1.18 47 619 2455  0.172 182 1366 10672  0.11 24 527 5947 020
14.  Madhya Pradesh - - - - - - - -390 1166 22816  9.25 - - - -
15.  Maharashtra 106 - - - - - - - 365 2164 147369 749 151 53 44 -
16.  Manipur - - - - - - - - - - - - - - - -
17.  Meghalaya - - - - - - - - - - - - - - - -
18. Mizoram - - - - - - - - - - - - - - - -
19. Nagaland - - - - 36 2560 @ 5253 0.97 - 2680 982  0.08 - 2860 847 0.004
20.  Odisha 87 1493 290780 4.19 4 - 522 0.02 59 5688 474250 11.00 27 - 1500 -
21. Punjab 14 4 26 - 8 3034 149 0.0271 41 954 9774 4.00 - - - -
22.  Rajasthan - - - - - - - - - - - - - - - -
23.  Sikkim 77 1333 23903 0.14 47 105 2780 0.10 - - - - - - - -
24.  Tamil Nadu 57 669 99904 2.12 15 90 4831  0.173 - - - - - - - -
25.  Tripura - - - - - - - - - - - - 21 - 1139 0.015
26.  Uttar Pradesh 692 268 22858 5.25 17 - 1344 0.04326 380 519 54994 797 - - - -
27.  Uttarakhand 19 10 107 - 201 772 5569 0.3854 3547 9470 10625  0.36 28 60 483 -
28.  West Bengal 79 33 317481 0.09 241 4234 77981 0.02148 183 45285 169296 1.31 - - - -
29.  Puducherry 12 1256 86439 0.17 - 15 27 - 01 48 694 0.003 - - - -
TotaL 1600 9126 876168 18.87 984 24360 671761 15337 5845 102998 1210227 63.74 280 3585 10920 0.37
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Statement-11

Status of memoranda received from the State Governments seeking additional Central assistance

Jrom National Disaster Response Fund (NDRF) during 2011-12 to 2014-15.

Sl.  State/UT (Calamity details)
No.

Assistance sought Visit of

(% in crore)

Central Team

Amount
assessed by

(% in crore)

Status of approval of funds from NDRF
by High Level Committee (HLC)

1 2

5

I-Memoranda received during 2011-12

1. Sikkim (Earthquake Sept. 2011)

2. West Bengal (Earthquake Sept. (2011)

2842.62

525.05

27-30 Sept. 2011
and from 7- 10
Oct. 2011

11 Oct. 2011

291.36 +41.64
NRDWP

103.17

< 227.51 crore from NDRF subject
to the adjustment of 75% of the
balance available in the SDRF
account for instant calamity.

I 41.64 crore from Special
Component of NRDWP for repair
of damaged drinking water supply
works.

PaymentofAirbills forairdropping
of essential supplies, based on
actuals.

HLC held on 15.12.11

< 93.17 crore from NDRF subject
to the adjustment of 75% of the
balance available in the SDRF

account for instant calamity.
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3.

4.

5.

Odisha (Flood 2011)

Kerala (Flood/ landslide 2011)

Uttar Pradesh (Flood 2011)

3265.37

1427.24

1458.37

26-30 Sept. 201 1

20-22 Oct. 2011

10-12 Nov. 2011

1006.75

225.56

467.74

< 10.00 crore from Special
Component of NRDWP.

HLC held on 21.03.12

< 908.30 crore from NDRF subject
to the adjustment of 75% of the
balance available in the SDRF
account for instant calamity.

< 10.00 crore from Special
Component of NRDWP.

Payment of Air bills for airdropping
of essential supplies, based on
actuals.

HLC held on 15.12.11

< 225.56 crore from NDRF subject
to the adjustment of 75% of the
balance available in the SDRF
account for instant calamity.

HLC held on 21.03.12

< 467.74 crore from NDRF subject
to the adjustment of 75% of the
balance available in the SDRF
account for instant calamity.

HLC held on 21.03.12.
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Himachal Pradesh (Flood/ landslide/
cloudburst 2011)

Tamil Nadu (Cyclonic storm
“Thane’ 2011)

Puducherry (Cyclonic storm ‘Thane’ 2011)

Arunachal Pradesh (flood/ landslides)

886.90

5237.01

2435.66

722.04

24-27 Nov. 2011

7-11 Jan. 2012

8 Jan. , 2012

19-21 April 2012

120.09

680.80

88.67

171.01

% 119.75 crore from NDRF subject
to the adjustment of 75% of the
balance available in the SDRF

account for instant calamity.

< 24.62 crore from Special
Component of NRDWP.

HLC held on 21.03.12

I 638.137 crore from NDRF
subject to the adjustment of 75% of
the balance available in the SDRF

account for instant calamity.

I 1224 crore from Special
Component of NRDWP.

HLC held on 21.03.12

< 69.68 crore from UT budget,
MHA
HLC held on 21.03.12

< 114.55 crore from NDRF
subject to the adjustment of 75% of
the balance available in the SDRF

account for instant calamity.
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II-Memoranda received during 2012-13
1. Assam (Flood/ landslide 2012)

2. Uttarakhand (Cloudburst/Flash Flood/

landslide 2012)

3. Sikkim (landslide/ flash flood/cloudburst)

4. Kerala (Flood/ landslide 2012)

3846.31

346.85

484.23

143.54

10-12 July, 2012

21-23 Nov. 2012

6-9 Nov. 2012

1-3 Nov. 2012

552.41

185.40

144.48

58.62

< 12.64 crore from Special
Component of NRDWP
HLC held on 12.09.12

% 536.57 crore from NDRF subject
to the adjustment of 75% of the
balance available in the SDRF
account for instant calamity.

HLC held on 12.09.12

% 72.76 crore from NDRF subject
to the adjustment of 75% of the
balance available in the SDRF
account for instant calamity.

HLC held on 13.03.13

< 93.76 crore from NDRF subject
to the adjustment of 75% of the
balance available in the SDRF
account for instant calamity.
+ Air bill on actual basis.

HLC held on 13.03.13

< 54.49 crore from NDRF subject
to the adjustment of 75% of the
balance available in the SDRF
account for instant calamity.

HLC held on 13.03.13
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Himachal Pradesh (Flash Flood/ landslide/

cloudburst-12)

Andhra Pradesh (Cyclone"Nilam’/flood-12)

Arunachal Pradesh (flood/ landslide 2012)

Nagaland (flood/ landslide 2012)

963.53 10-13 Dec. 2012 115.32
3559.74 19-21 Dec. 2012 418.94
2286.07 12-16 Jan. 2013 319.35

& 1-3 March 13

167.57 1-6 April 13 44.14-NRDWP
(4.65)

< 115.32 crore from NDRF

subject to the adjustment of 75% of
the balance available in the SDRF
account for instant calamity.

HLC held on 13.03.13

< 417.12 crore from NDRF
subject to the adjustment of 75%
of the balance available in the
SDRF account for instant calamity.

HLC held on 13.03.13

% 147.43 core from NDRF

subject to the adjustment of 75%
of the balance available in the
SDRF account for instant calamity.

< 17.00 crore from Special
Component of NRDWP.

HLC held on 08.05.13

3 44.14 crore from NDRF
subject to the adjustment of 75%
of the balance available in the
SDRF account for instant
calamity.

< 4.65 crore from Special
Component of NRDWPHLC held
on 08.05.13.

HLC held on 08.05.13
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III-Memoranda received during 2013-14

1. Jammu and Kashmir
(Earthquake 1st May 2013)

2. Uttarakhand-(Cloudburst/flash
Floods/ landslides 2013)

3. Kerala (Flood/ landslide - 13)

609.33

1533.48

504.14

26-28 May 2013

18-21 July 201 3

20-22 July 2013

86.02

369.24 +20.00

101.28

3 42.74 crore from NDRF
subject to the adjustment of 75%
of the balance available in the
SDRF account for instant
calamity.

< 2.40 crore from Special
Component of NRDWP,

HLC held on 04.07.13

< 11 87.87 crore from NDRF
subject to the adjustment of 90%
of the balance available in the
SDRF account for instant
calamity.

< 20.00 crore from Special
Component of NRDWP
HLC held on 21.08.13.

3 94.47 crore (X 90.76 cr.

on 24-10-2013 +3 3.71 cr.

on 16-01-2014) from NDRF
subject to the adjustment of 75%
of the balance available in the
SDRF account for instant
calamity.
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4.

Himachal Pradesh

(avalanches Flash Flood/landslide/
cloudburst- 13)

2101.06

23-26 July 2013

267.55

< 4.00 crore from Special
Component of NRDWP.

HLC deferred the recommendation
in respect of roads & bridge on
24.10.13. The issue was
reconsidered and decided by HL.C
in its meeting held on 16.01.2014.

< 240.20 crore (X 95.68 crore

on 24-10-2013 + 3 144.52 crore
on 16-01-2014) from NDRF
subject to the adjustment of 90%
of the balance available in the
SDRF account for instant cala-

mity.

< 12.00 crore from Special
Component of NRDWP.

Air bills, as per actual, based on
the bills received from MoD.
HLC deferred the recommendation
in respect of roads & bridge on
24.10.13. The issue was reconsi-
dered and decided by HLC in its
meeting held on 16.01.2014
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3

4

5

6

5.

7.

Mabharashtra (Flood - 13)

Karnataka (Flood - 13)

Odisha-(cyclone "Phailin” (Floods -13)

2841.78

610.85

5832.50

11-12 Sept. 2013

23-26 Sept. 2013

28-31 Oct. 2013

1443.32

182.64

1068.33

< 921.98 crore from NDRF
subject to the adjustment of 75%
of the balance available in the
SDRF account for instant cala-
mity.

HLC held on 24.10.13.

3 154.25 crore from NDRF
subject to the adjustment of 75%
of the balance available in the
SDRF account for instant cala-
mity.

< 4.898 crore from Special
Component of NRDWP.

HLC held on 16.01.14.

934.61 crore from NDRF
subject to the adjustment of 75%
of the balance available in the
SDRF account for instant cala-
mity.

< 18.51 crore from Special
Component of NRDWP.

HLC held on 16.01.14.
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8.

9.

10.

Madhya Pradesh-(Floods-13)

Uttar Pradesh-(floods-13)

Arunachal Pradesh
(Floods/ landslides -13)

575.19

3210.19

1368.54

2-7 Dec. 2013

25-27 Nov. 2013

19-21 Feb. 2014

451.99

412.86

53.62

< 388.75 crore from NDRF

subject to the adjustment of 75%
of the balance available in the
SDRF account for instant cala-
mity.

Air bills, as per actual, based on
the bills received from MoD.

HLC held on 16.01.14.

< 230.06 crore from NDRF
subject to the adjustment of 75%
of the balance available in the
SDRF account for instant cala-
mity.

HLC held on 19.03.14.

% 56.17 crore from NDRF
subject to the adjustment of 75%
of the balance available in the
SDRF account for instant

calamity.

< 5.00 crore from Special
Component of NRDWP.

HLC held on 19.03.14.
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1 2 3 4 5 6
11.  Andhra Pradesh 9370.49 17-21 Nov. 2013 1744.14 Report received from IMCT
(cyclone ‘Phailin’ boods 13) Allocation between Andhra Pradesh
and Telangana is being worked out,
after which the HLC will be held.
12. Andhra Pradesh 383.74 18-22 March 2014 263.15 Report received from IMCT.
(cyclone ‘Helan and Leher’ 13) Allocation between Andhra Pradesh
and Telangana is being worked out,
after which the HLC will be held.
IV-Memoranda received during 2014-15 (till date)
1. Kerala (Flood/landslide-14) 141.65 12-15 June 2014 49.46 Report received from IMCT.

N.B. : NRDWP stands for National Rural Drinking Water Programme.
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State-wise details of allocation and releases of SDRF and NDRF during the years 2011-12 to 2014-15

Statement-111

(% in crore)

Sl. No.  State Allocation under SDRF Centre’s share of SDRF released Released from NDRF
2011-12  2012-13 2013-14 2014-15 2011-12  2012-13 2013-14 2014-15 2011-12 2012-13 2013-14 2014-15
(till date) (till date)
1 2 3 4 5 6 7 8 9 10 11 12 13 14
1. Andhra Pradesh 534.28 560.99  589.04 367.26@  300.71 420.74  520.89 - 643.39  0.00 76353  0.00
2. Arunachal Pradesh 38.58 40.51 42.54 44.67 34.72 36.46 38.29 20.10 0.00 10044 14046 10.74
3. Assam 276.96 290.81 30535  320.62 124.63  455.00# 68.77 13741#  0.00 45.00  0.00 0.00
4.  Bihar 351.21 368.77  387.21  406.57 263.41 276.58 29041 152.465 0.00 0.00 0.00 0.00
5. Chhattisgaarh 158.89 166.83  175.17  183.93 116.33 122145 #* 12825 # - 0.00 0.00 0.00 0.00
6. Goa 3.11 3.27 343 3.60 2275#  1.165#* 3.735# - 0.00 0.00 0.00 0.00
7. Gujarat 52723 55359  581.27 61033 39542# 415.19 43595 228.875 0.00 0.00 0.00 0.00
8. Haryana 202.55 212.68 22331 23448  72.34*  7595#* 23546# 83.740#  0.00 0.00 0.00 0.00
9.  Himachal Pradesh 137.30 14417 15138  158.95 123.57 12975  136.24 71.53 4291 4598 95.84 1.419
10.  Jammu and Kashmir  181.08 190.13  199.64  209.62 0.00*  77.605#* 423.93# 184.17#  0.00 0.00 0.00 0.00
11.  Jharkhand 272.42 286.04 30034 31536 204.32 214.53 22576  118.26 0.00 0.00 0.00 0.00
12, Karnataka 169.01 177.46 18633  195.65 126.76 133.10  139.75 73.37 7023 679.54 245.68 82.77
13.  Kerala 137.63 14451 15174  159.33 103.22  100.68 * 121.51 59.75 109.69 3427 61.74 0.00
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1 2 3 4 5 6 7 8 9 10 11 12 13 14
14.  Madhya Pradesh 412.39 433.01  454.66 47739  231.965 32476  341.00 - 0.00 0.00 50259 83.13
15.  Maharashtra 464.82 488.06 51246  538.08 14032 35733 #* 567375 # - 0.00  1824.52 1269.11  0.00
16.  Manipur 7.58 7.96 8.36 8.78 6.66 # 10.57 * 7.52 3.95 0.00 0.00 0.00 0.00
17.  Meghalaya 15.38 16.15 16.96 17.81 13.52#  14.19#* 2253#  8.015 0.00 0.00 0.00 0.00
18.  Mizoram 8.98 9.43 9.90 10.40 7.89 # 830#* 13.145# - 0.00 0.00 0.00 0.00
19.  Nagaland 5.22 5.48 5.75 6.04 0.00*  11.87#* 5.18 2.72 0.00 0.00  36.60 0.00
20.  Odisha 411.16 431.72 45331 47598 308.37 32379 419.99 - 678.65  6.19 750.00  0.00
21.  Punjab 234.07 24577  258.06 27096  171.34# 272.105# 193.55 101.61 0.00 0.00 0.00 0.00
22.  Rajasthan 630.69 66222 69533  730.10 698.27* 496.67  521.50  273.79 0.00 0.00 0.00 0.00
23.  Sikkim 23.89 25.08 26.33 27.65 31.74 # 22.57 23.70 12.445 20038 74.347 1.018 0.00
24.  Tamii Nadu 308.20 323.61 33979  356.78 231.15 121.355* 376.19# - 52398  0.00 45387  0.00
25. Telangana - - - 25123 @ - - - - - - - 0.00
26.  Tripura 20.28 21.29 22.35 23.47 26.94 # 9.58*  29.70#  10.56 0.00 0.00 0.00 0.00
27.  Uttar Pradesh 404.66 424.89  446.13  468.44 303.50 318.67  334.60 175.665 189.69  0.00 0.00 0.00
28.  Uttarakhand 123.54 12972 13622 143.02 0.00* 205595 #* 145.00 # - 0.00 0.00 32950  0.00
28.  West Bengal 320.07 336.07 352.87 37051 240.05 252.05  264.65 138.94 0.00 0.00 0.00 0.00

TotaL 6381.18  6700.22 703523 7387.01 4279.45 520829 6034.08. 1857.365 2458.92 2810.29 4649.94 178.06

* Centre’s share of SDRF not released for want of information relating to crediting of earlier released funds, utilisation certificate and annual report.

# Including arrears of SDRF for the previous year.

@ The allocation of SDRF between Andhra Pradesh and Telangana has been divided in the ratio 60: 40 for the year 2014-15.
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